26 BEFORE THE ADJUDICATI NG AUTHORITY

NATIONAL COMPANY LAW TRIBUNAL
e AHMEDABAD BENCH
L couan

 cP(B)3950f2020

. "_i_:Coram MADAN BHALCHANDRA GOSAVI MEMBER (JUDICIAL)

‘},,i,;ATTENDANCE. CUM—ORDER SHEET OF THE HEARING BEFORE THE AHMEDABAD BENCH OF THE
- NATIONAL COMPANY I.AW TRIBUNAL ONO01.032021 . :

| Name"”hecmpa"v - Shrl Pramod Kumar Pathak
Arfat Petrochemlcals Pvt Ltd

i Se‘:t'on s '; e 33 & 34 of the lnsolvencv and Bankrugtcy Code, 201

i éﬁ;j’?_rgLearned Counsel Mr Aman Shankar appeared for Operatronal Credrtor

i fLeamed Counsel Mr Vrshal Dave appeared for Corporate Debtor

’?;jf.Smce the matter 1s pendlng for'conmderatlon of Hon'ble NCLAT thts matter
o stands adjourned S , T

| i " Matter to appear for further consrderatlon on 14 04 2021

(MADA LB GOSAVI)

e (VIRENDRA XUMAR GUPTA) ~
. - MEMBER (JUDICIAL)

~ MEMBER (TECHNICAL)
o Dated thls the lst' ‘ay of March 2021
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